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when found necessary, Besides, the
storage capacity thus available, addition-
al capacity of the order of 11:25 lakh
tonnes is under construction and it is
proposed to take up the construction of
a capacity of 12 lakh tonnes in 1970-
71. This should be sufficient for cover-
ing the requirements of the imported
and procured foodgrains during the
year,

(d) Does not arlse,

DEVELOPMENT COUNCILS

*533. SHRI SITARAM JAIPURIA:
Will the Minister of FOOD AND AG-
RICULTURE be pleased to refer to the
replies to Unstarred Question Nos.
347 and 704 given in the Rajya Sabha
on the 27th February, 1970 and 6th
March, 1970, respectively, and state the
number Development Councils present-
ly working under his Ministry and how
they are functioning?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHEB SHINDE) :
A statement is laid on the Table of the
Sabha.

STATEMENT

Presently, fourteen  Development
Councils are working under the Minis-
try of Food, Agriculture, Community

Development & Cooperation. All the
Development Councils except Council
for Sugarcane Industry are advisory

bodies. The main functions of these
Councils are :—
(i) To consider the development
programme formulated by the Central
and State Governments;

(ii) To review the
development in context of
laid down;

(iii) To recommend measures for
accelerating the tempo of develop-
ment programmes/schemes, where-
ver necessary;

(iv) To review the problems of
marketing and trade including price
policy and to make suggestions for
improvement, etc.

progress of
targets

2. The recommendations made by
these Councils are duly taken into ac-
count by the Government in formulat-
ing programmes of development and
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provision of funds to the State Govern-
ments for implementing the Centrally
Sponsored Schemes.

3. The Development Council for
Sugar Industry is a statutory body which
considers all major problems concern-
mg sugar indus.ary, Its  functions are
given in Second Schedule to Industries
(Development and Regulation) Act,
1951,

DEPARTMENTAL PROMOTION
COMMITTEE

*534. SHRI A, D. MANI : Will the
Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) whether a Departmental Promo-
tion Committee was set up by the
DGPT to select candidates for promo-
tion as Assistant Engineers from Engi-
neering Supervisors in the year 1968;

(b) if so, the mode of selection
adopted by that Committee for select-
ing the candidates;

(c) whether the D.P.C. set up in
1968 adopted a different method of
selection as compared to the one fol-
lowed previousiy; and

(d) if so; the reasons therefor ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
AND COMMUNICATIONS (SHRI
SATYA NARAYAN SINHA) : (a)
Yes, Sir. The Departmental Promotion
Committee met on 31-1-68.

(b) The Departmental Promotion
Committee selected candidates on merit
on an overall assessment of the perform-
ance of the candidates as reflected in
their annual confidenctial reports.

(c) No, Sir. The method of ‘selec-
tion’ adopted by the Departmental
Promotion Committee in 1968 was the
same as the one followed previously.

(d) Does not arise.

CERTIFICATION AGENCY OF NATIONAL
SEEDS CORPORATION LTD.

*535. SHR T. G. DESHMUKH :
SHRI N. P, CHAUDHARI :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that there
bhave been demands to the effect that
the principal seed producing and mar-
keting agency of National Seeds Corpo-
ration Lid, should not be permitted to
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be the Certification Agency simultane-
ously; and

(b) if so, what is the
Government thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHEB SHINDE) : (a)
and (b) A statement is placed on the
Table of the Sabha.

reaction of

STATEMENT

(a) Yes, Sir, This view has been
expressed in certain forums where this
matter hag been discussed in the past.

(b) The Seeds Act provides for a
separate certification agency for each
State in the country. Accordingly, the
Government of India leave the choice
of the certification agency entirely to
the discretion of the State Governments.

*536. [Transferred to the 25th

March, 1970.)
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+[TELEX SERVICE

*537. SHRI SURAJ PRASAD : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) the names of the cities in which
arrangements for telex service exists;

+[ 1 English translation.
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(b) whether Government propose tu
extent telex service to all the cities in
the country;

(c) if so, what are the details of
this scheme; and

(d) if not, the reasons therefor?]
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